
173       Written Answers [ 14th JUNE. 1994 ] to Questions     174  

la) whether the Government of National 
Capital Teritory of Delhi has sought Central 
Government's approval for a number of reliefs 
in Sales Tax on certain items; 

(b) if     so,   the     details     of     the 
"reliefs toughs and granted; and 

(c) what   step* have been    and    are - 
being taken to ensure that  the    reliefs 

are not grabbed by the whole salers and retailers 

and are passed on to the consumers, giving 

details of net retail prices of each item before 

and after grant of reliefs? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI M. V 
CHANDRASHEKHAR MURTHY): (a)  
Yes, Sir. 

(b) and (c) The details are being collected. 

 

 

 

 


